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HONt B.LE STIR! KLLDIP SINCH, VICE-CHARMAN 

IN [11I  ('ASp (.)F: 

Shri 	a., aed ab  	of LaeChandra Mod3 	ot41 	,  
.;owiarhii?vtn odaL permannt e resident of 	Vifl(3 azipur, P O.B argarh. 
Chumuk, P S. Shyain pur. Dist. 	14 owrah. 	vest Bengal . 	at present 
working as Light iouse Attendant (L.H A.). Paradeep Lighi i-louse, 
P.o.Paradip Port, Dst. Jagatsmghpur,Onssa). 

By the Advoeati .$) 
	

MIs B S. Tnpathy, 
M.K. Rath. 

V S. 

I 	non of India represented thorough its Secretar to Govt. of 
hidjaMmistrv of Ship ng. Road 	 and H ighwavs, 
Tran.sott Bhawan No. 1, Parliament Street, New Delhi. 
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Assistant EBQ.ineei(E), tht t4ouses and Light Ships, DOPS 
Station, Paradeep Light Fiouse, P.O. Paradeep Port, Disc. 
Jagat.inghpur. C)nssa). 
SIi Pranab K.umar Knuakar. Li ht oUC Attendant (L .11. A. 

Kolkata Office 	the 1)i edor 	al , ) I37 	- Taratoihi 
Road, kikata-8;. 
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;ltard Mr. !3.S, Tripathy, Ld Coune.! for the Applicant and 

D.K. Behera, Ld. Counsel for the Respondents. The Applicant 

has filed this 0. A. seekthg transfer to Calcutta. This is the 4 round 

of litigation In. this 0 A he is highlighting his personal difficulties. 

in the counter the I)epartment has pointed out that there were only 02 

posts available at Calcutta l)ip Bhawan but the same posts are 

occupied by the Official Respondent No.3. In the crcumstanees I am 

not able to give any direction to the Respondents to post the applicant 

immediately at Kolkata However, under the circumstances this O.A 

is disposed of with a direction, to the Respondents to consider the 

grievance of applicant for transfer as and when vacancy is made 

availahie sympathetically. No costs. 
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